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qEF TREg i ST §Aed

% feeett, 19 |7+, 2026

FLIM. 1424(37).— FesT TLHRTT A, AL TR ATATT, 1956 (1956 1 48) (orer To# zo+h
TETA I<h ATSTHAAT Fgl TAT ) 0 7T 3F T ST (1) o Tl ST 6T T2 AT TLHL % G2 Tieag
ST TSI | ohT SATE=AT HedT F1.377. 3108 qrr@ 11/07/2025, ST AT # 579, SAATLT0T, FTHT
Il, @ve 3, IUET (i) § T it T off, g7 HgrTg ST F T ot # 516A ¥ .41, 80.6 &
.71.139.7 (79 RdfisHa AT (SDO), |TET 9N (FSATST) T * TP TSTHRT 6 HHIT (AT
[ AT AT T FAT, AT(R), STALEA, THLH ST TATAT o o0 37 SATAT=AT 7 U5 A= 1 7 fafAfae
T ST T o SO ST T FT0rT ¥ o ;

ST ITH ATEEAAT T AL Ih ATTHAH T T 3F il ITLTT (3) o el arira 25/07/2025 Fr
“IAT ATRAT TSI 3T T “ ST w9 [0S Er1 & Jehriora o arm o ;
TR FETH TTTETLT il €T 3-TT o dgd 1AL AT 917 g &, Tore 9% o= o 1w 2 &iie s9er

3T = T Raee fBFar T,

ST | AT 7 3h STTAHIH il 12T 39 il STLTT (1) F FATAL H, Fwa T TRl SqAT
fe s fe;

1988 G1/2026 (1)
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qd: T, Feal T LRI, TAT TR 6T Ih ATE ITH g7 1 9T (< I ATA =TT hiT 91T 39
T ITLTT (1) FTT T& TRAT T TN Fd U, g T FAT 5 16 3h A= 1 § A= ag G 1 @i
TS % oI st 3T ST =Ry

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
TH ATIGAAT o TSI § THTAT T, I ATLAT | AT JH a9 Aeea i & G grae arcdieds &9 9
Feal T geae § Afgd gr Srust |

LA
AETUY TST & FATgL ol § 516A F .. 80.6 & fo.#1.139.7 & o sr=ier it i1 a1t s<=wr aigq
AT §CAT Wa farawm

TS FT ATH: AGTAY IESEIRIEHIEIN S

wHT (e de|| RS TER | g R vk | gm e || g Rass skeat A
Hqer SERT
(FFAT H)
1 2 3 4 5 6
[T T AT A& |
ATy 7 AT S g |
1 240 IBEL TifieheaT 0.004||fraTra =shed T
240

2 240 BEl LD IETa S 0.0213||fra<ra Fdheaa e
240

3 240 BEl TfTReaT 0.02|| e =ea 9T
240

4 240 IBELl TifieheaT 0.0787||sfiwra =shavra ardter farsdoror
LEERREILL
240

5 240 BEl LD IETa kS 0.0055|[9TT<aT FeTH ITdie, Jerey
STHTEH ITEre, Hgel AaTer
T, W3 AT GIH
240

6 240 EEL WA 0.005|[TTSEHTE 4T AT
240

7 240 EEl WA T 0.0226|[TTsT=% 4T HETT=H
240

8 240 EEil WAt 0.0201||FE=iT F3=LT AgTe® AT Aegr
T LT AL HETe®
SATHAT ST qa SgHAT
HgTad STed a1 ALH
HETS® AaT GHATT T
g Tewor ARTies AT aewr
LHAIELD

240
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240

0.0197

Rl vt marfe i vl
weTfes THT A wErie®
STEAT ST Tl SgHAT
LHECISIPERIERIC L
RIS AaT THATT HAI
faga ewor HgTiee AT aewor
REUEET

240

10

240

0.02

et et weTfe o= avedt
HETe 1T gl Agle®
STHAT ST qa SgHAT
HETd STgd AT ALHI

AR FaT HAATT TG
g eewor HRTies AT aewr
LEAIEED

240

11

240

0.0783

farefroror [ AT srente st
T
240

12

240

0.0393

ERIGRREIS RIS
240

13

246

0.2766

ety favree =T
246

14

248

0.0863

THETE Q@ eNTH e
248/1

15

248

0.0687

TG TS ITH =T
248/2

16

274

0.02

ST9TTF TOTY2Te qTieer
274

17

275

0.0075

FIT qET Aglie® Ao

AT AR TMIe q@ad
AR =T Age arad gars
RCEEEHIEE]

27511 P

18

287

0.0453

TSt i =T
287

19

288

0.039

afeey feues e sr.ar&. s
ERIEIRERERICA]
288

20

289

0.0664

TSt el =T s
eTATSIT o fTH =TT
289
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290

EEil

0.0844

foreraaT Sem JTe wgred
o s
290/1 & 290/2

22

295

0.084

A O =TT
295

23

296

0.0383

EIBEC eI E ol
296

24

297

0.0377

ST AT =TS
297

25

298

0.1458

FAT TAILTH =TS
298

26

299

0.0675

FHTT TSTd HTSHT TqTETT
GERERCIEL
299

27

300

0.056

THRTLIH I TS
300/1

28

300

0.1089

Forrett fueh urfeer
300/2

29

302

0.0515

GEESKIFUERCIEUREEi R
IEUCERCIER
302/1 & 302/2

30

303

0.0855

AT TS ITH HTSN qATLT TSI
EIEAL
303 P

31

304

0.0155

TUTIT ITH TSN ITH ST
HTSAT STRTSM STATE =T
304

32

305

0.028

HEH T HTUT HET EECIE
AT ST e g 7RIS F
305 P

33

306

0.0125

RISt FAdTH T3T07 S
AT TSI AT HETE
GEIEE?

306 P

34

312

0.012

ILEET HIgTHe TS

312

35

313

0.015

HETad T09q Agresh

313 P

36

316

0.01

NEER IR R F e
316

37

317

0.0175

fara fRa<h weries
317
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38

319

0.0693

AT AT TS0 TFR
HIZFASE TST07 GO AdTT TST0
SHTAT SEAT 9@ TR gaame
TSI

319P

39

319

0.004

gaTE AR qrfee
319 P

40

319

0.033

PEICAESICIRIC]
319 P

41

319

0.008

IEUCEERIER R CIE I CIEA L]
CERLI
319 P

42

319

0.012

AT ST =TSN
319 P

43

319

0.019

ST AT AR qTiee
319P

44

319

0.0195

ATETE TR SATACH FE
319P

45

319

0.02

0TI AT FE

319 P

46

319

0.008

TTOST ST AT
319 P

47

319

0.0245

fase T =TT
319 P

48

319

0.0123

TreTeT AT FeH AZ9ET
AT F2H
319 P

49

319

0.0175

TTAATE 9T AT
319 P

50

319

0.015

STt R e

319 P

51

319

0.05

I ATBTETEE qTET
319 P

52

319

0.0825

I ATBTHTEE qTET
319 P

53

319

0.02

HUT TTBTERS qTied

319 P

54

319

0.0328

ST MU qTfed
319P

55

319

0.0052

AIAT 6T T ToeAdT TISTEHTT

Tt
319 P
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56 319 BEl LD IETS kY 0.0539||efera orqa=Tre arfest
319 P

57 319 EEl W e 0.1284||s7MAa STesTaTes T Fqq
BT TET

319 P

58 319 BEl LD IETS kY 0.3571|[STr=AT Trer &, THATT T AZTSI
T qaway, forarst argea
GEGEES

319 P

59 371 IGEl LD I 0.002|[¥Torer AT g
371 P

60 371 BEl LD IETa S 0.011|[TFaTT A= g
3711 P

61 371 IBEL TifieheaT 0.1095||gATST THATT AT H
371/4B

62 371 EEil LD IET Ry 0.0875||frgsaT =% g
371P

63 371 BEl TR 0.033|[7T9T Feferh gie
371 P

64 378 EEL LS IET RS 0.1253|(g=rm=rr fareuy arfeer et fasy
EUCE]
378/1 & 378/2

65 379 BEl TIfTReaT 0.75|[oraa =it ATt Trer foraTsit
ECERS
379 P

66 380 [GELl LD e R 0.47|/fas gwaa B
380

Total 4.3947

[*T. |. NHAI/PIU/SLP/LA/17/3D]
g ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th March, 2026

S.0. 1424(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3108 Dated:11/07/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of 516A in the
stretch of land from Km. 80.6 to Km. 139.7 (Sub Divisional Officer Madha Division Kurduwadi) in the district of
SOLAPUR in the state of MAHARASHTRA

And whereas the substance of the said notification has been published in “The Indian Express” dated
25/07/2025 & “Daily Lokmat Marathi ” dated 25/07/2025; under sub-section (3) of section 3A of the said Act;
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the 516A in the stretch of
land from Km. 80.6 to Km. 139.7 in the district of SOLAPUR in the state of MAHARASHTRA

State: MAHARASHTRA ||District: SOLAPUR
Sl. No. || Survey/Plot (| Type of Land|| Nature of Area||Name of Land Owner/Interested Person
Number Land (in
Hectares)
L L2 s 4 5 | 6 |

[Taluk: Madha |
[Village: Akole Kh |

1 240 Private Agriculture 0.004(|Bhimrao Vyankatrao Patil
240
2 240 Private Agriculture 0.0213|(Bhimrao Vyankatrao Patil
240
3 240 Private Agriculture 0.02||Bhimrao Vyankatrao Patil
240
4 240 Private Agriculture 0.0787|[Bhimrao Vyankatrao Patil Bibhishan
Mukund Chintaman
240
5 240 Private Agriculture 0.0055|[Sharda Nandaram Patil, Nandaram

Janardhan Patil, Mahesh Nandaram Patil,
Bharat Bhairavnath Khupse

240
6 240 Private Agriculture 0.005||Rajkumar Gena Mahadik
240
7 240 Private Agriculture 0.0226|[Rajendra Gena Mahadik
240
8 240 Private Agriculture 0.0201||Nivrutti Narahari Mahadik Shankar

Narahari Mahadik Rama Narahari
Mahadik Anusaya Jangannath Navale
Indumanti Mahadev Jadhav Dattatray
Laxman Mahadik Nanda Somanath
Vyavahare Vitthal laxman Mahadik Geeta
Laxman Mahadik

240

9 240 Private Agriculture 0.0197||Nivrutti Narahari Mahadik Shankar
Narahari Mahadik Rama Narahari
Mahadik Anusaya Jangannath Navale
Indumanti Mahadev Jadhav Dattatray
Laxman Mahadik Nanda Somanath
Vyavahare Vitthal laxman Mahadik Geeta
Laxman Mahadik

240
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240

Private

Agriculture

0.02

Nivrutti Narahari Mahadik Shankar
Narahari Mahadik Rama Narahari
Mahadik Anusaya Jangannath Navale
Indumanti Mahadev Jadhav Dattatray
Laxman Mahadik Nanda Somanath
Vyavahare Vitthal laxman Mahadik Geeta
Laxman Mahadik

240

11

240

Private

Agriculture

0.0783

Bibhishan Mukund Chintaman Ashok
Arun Chintaman
240

12

240

Private

Agriculture

0.0393

Vilas Shivaji Ghadge
240

13

246

Private

Agriculture

0.2766

Dilip Digambar Ghadge
246

14

248

Private

Agriculture

0.0863

Ramdas Tulshiram Ghadge
248/1

15

248

Private

Agriculture

0.0687

Balu Baliram Ghadge
248/2

16

274

Private

Agriculture

0.02

Ashok Ganpatrao Patil
274

17

275

Private

Agriculture

0.0075

Kuber Sukhdev Mahadik Bibhishan
Sukhdev Mahadik Popat Sukhdev
Mahadik Archana Vittahal Savant Indubai
Sukhdev Mahadik

275/1 P

18

287

Private

Agriculture

0.0453

Heraji Tulshiram Ghadge
287

19

288

Private

Agriculture

0.039

Aditya Dipak Patil Minor Guardian :
Vaishali Dipak Patil
288

20

289

Private

Agriculture

0.0664

Heraji Tulshiram Ghadge and Dhanaji
Tulshiram Ghadge
289

21

290

Private

Agriculture

0.0844

Shilvanda Saudagar Ghadge Mahadev
Chandrakant Mahasole
290/1 & 290/2

22

295

Private

Agriculture

0.084

Agatrao Bhimrao Ghadge
295

23

296

Private

Agriculture

0.0383

Dnyandev Narahari Ankush
296

24

297

Private

Agriculture

0.0377

Ankush Baburao Ghadge
297

25

298

Private

Agriculture

0.1458

Ambar Baliram Ghadge
298

26

299

Private

Agriculture

0.0675

Amol Sarjerao Ghadge Yashodeep
Sarjerao Ghadge
299

27

300

Private

Agriculture

0.056

Tukaram Gangaram Ghadge
300/1

28

300

Private

Agriculture

0.1089

Vaishali Dipak Patil
300/2
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29 302 Private Agriculture 0.0515(|Silvant Saudagar Ghadge Dilip Digambar
Ghadge
302/1 & 302/2

30 303 Private Agriculture 0.0855|(Balu Baliram Ghadge Satish Dhanaji
Ghadge
303 P

31 304 Private Agriculture 0.0155(|Ganesh Uttam Ghadge Uttam Janardhan
Ghadge Shahaji Janardhan Ghadge
304

32 305 Private Agriculture 0.028||Madhukar Krishna Mahadik Ranubai
Haridas Jadhav Sunil Dagdu Mahadik
305 P

33 306 Private Agriculture 0.0125|[Firaj Sultan Pathan Arif Sultan Pathan
Nagnath Mahaku Mahadik
306 P

34 312 Private Agriculture 0.012{|Sharfuddin Mohammed Pathan
312

35 313 Private Agriculture 0.015||[Mahadev Ganpat Mahadik
313 P

36 316 Private Agriculture 0.01|[Rajendra Manik Mahadik
316

37 317 Private Agriculture 0.0175||Digambar Nivrutti Mahadik
317

38 319 Private Agriculture 0.0693|[Arif Sultan Pathan Sharfuddin
Mohammed Pathan Khurshad Sultan
Pathan Zumana Usman Shaikh Firoj
Sultan Pathan
319 P

39 319 Private Agriculture 0.004||Haridas Manikrao Patil
319 P

40 319 Private Agriculture 0.033(|Yetal Jijaba Mane
319P

41 319 Private Agriculture 0.008||Digambar Dattatraya Pawar Shankar
Ambadas Navgan
319 P

42 319 Private Agriculture 0.012{|Hanumant Baburao Ghadge
319P

43 319 Private Agriculture 0.019]|Ajinath Bhanudas Patil
319 P

44 319 Private Agriculture 0.0195||Babasaheb Jyotiram Kute
319 P

45 319 Private Agriculture 0.02(|Ganesh Babasaheb Kute
319 P

46 319 Private Agriculture 0.008||Ganesh Sarjerao Navale
319 P

47 319 Private Agriculture 0.0245(|Vitthal Tukaram Ghadge
319P

48 319 Private Agriculture 0.0123||Nilesh Nagnath Kadam Chandrashekhar
Nagnath Kadam
319 P

49 319 Private Agriculture 0.0175|[Bholenath Ashok Sonawane
319P
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50 319 Private Agriculture 0.015]|[{Jahangir Sikandar Mulani
319P
51 319 Private Agriculture 0.05||{Amrut Balasaheb Patil
319P
52 319 Private Agriculture 0.0825||Amrut Balasaheb Patil
319 P
53 319 Private Agriculture 0.02|[{Amit Balasaheb Patil
319P
54 319 Private Agriculture 0.0328||Dilip Ganpatrao Patil
319 P
55 319 Private Agriculture 0.0052|[Nayana Sanjay Patil Pallavi Rajkumar
Patil
319P
56 319 Private Agriculture 0.0539||Dilip Ganpatrao Patil
319 P
57 319 Private Agriculture 0.1284|[Amit Balasaheb Patil Amrut Balasaheb
Patil
319P
58 319 Private Agriculture 0.3571|{Jayashri Ganesh Kute, Eknath & Shahaji
Dilip Navnavare, Shivaji Vasudev
Navnavare
319 P
59 371 Private Agriculture 0.002(|Ganesh Dattatraya Hande
371 P
60 371 Private Agriculture 0.011|[Eknath Dattatraya Hande
371 P
61 371 Private Agriculture 0.1095||Dhanaji Raghunath Mahadik
371/4B
62 371 Private Agriculture 0.0875|[Siddheshwar Ramchandra Hande
371 P
63 371 Private Agriculture 0.033||Rama Kundalik Hande
371 P
64 378 Private Agriculture 0.1253|[Dattatraya Vishnu Patil Navnath Vishnu
Patil
378/1 & 378/2
65 379 Private Agriculture 0.75||Ganpat Shripati Mali Mangal Shivaji
Devkar
379 P
66 380 Private Agriculture 0.47||Vijay Balwant Hirve
380
Total|  4.3947|| |

[F. No. NHAI/PIU/SLP/LA/17/3D]
SHAIKH AMINKHAN, Director
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